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[Placed in Library. See No, LT-
11025/76.]

STATEMENTS BHOWING ACTION TAKEN
BY (JOVERNMENT ON VAKIOUS ASSUR-
ANCES, ETC.

SHRI B. SHANKARANAND: I beg
to lay on the Table the following
statements showing the action teken
by the Government on various gssur-
ances, promises and undertakings
given by the Ministers during the
various gessiong of Fifth Lok Sabha: —

(i) Statement No, XXIV
Tenth Session, 1974

(ii) Statement No. XVII
Eleventh Session, 1874

(ii1) Statement No. XV]
Twelfth Session, 1874.

(iv) Statement No. XX
Thirteanth Sesgion, 1875.

(v) Statement No. IV
Fifteenth Session, 1076.

(vi) Statement No. II
Sixteenth Session, 1876.

(vii) Statement No III
Sixteenth Session, 1076.

[Placed in Library. See No, LT-
11026/76.]
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1940. {Placed in Library.
See No. LT-11028/76.]

(ii) GO. Ms. No. 87 published
in Tamil Nadu Government
Gazette dated the 11th Febru-
ary, 1876 making certain
amendments to the Tamil
Nudu Motor Vehicles Rules,
1940. [Placed in Library.
See No, LT-11027/76.]
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THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI
BALGOVIND VERMA): I beg to lay
on the Table—

(1) A copy of the Sales Promo-
tion Employees (Conditions of Ser-
vice) Rules, 1978 (Hindj version)
published in Notification No. GSR
625 in Gazette of Indiz dated the
1st May, 1076, under sub-section
(3) of section 12 of the Sales Promo-
tion Employeez (Conditions of
Service) Act, 1978, [Placed in
Library. See No. LT-11038/78]

(2) () A copy of the Annus]



